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(iv) Non-display of regulations.

(v) Working out side roster hours of
duty.

(vi) Working on days of rest.

(vii) Performing continuous  night

duty.

(viii) Working for more than 14 days
without rest.

(ix) Nongrant of compensatory off in
lien of weekly rest foregone.

(x) Non-payment of over time.

(xi) Non-maintenance|/improper main
tenance of overtime register.

(xii) ITmproper maintenance of muster
roll.

(xi11) Wrongful classification.

9. Fair Wage Clause to M.E.S. Contrac-
tor's Labour Regulations

(i) Non-display of notices regarding
hourg of work.

(ii) Non-issue of wage slips.
(iii) Non-maintenance of registers,

10. Contract Labour (Regulation and
Abolition) Act.

(1) Execution of contract work without
a valid licence.

(ii) Employmen; of contract labour in
prohibited nature of work.

(iii) Non-maintenance of requisite re-
gisters.

(iv) Non-issue of employment cards.

(v) Failure to provide welfare ameni-
ties and health facilities.

(vi) Failure to intimate to changes In
registration certificate.

(vii) Feiture to intimate’ commence-
ment and completion of contract work,

11. Equal Remuneration Act.

Failure to maintain register in form
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12. Payment of Gratuity Act.

Non-payment|less payment of gratuity.

13. Coal Mines Bonus Scheme

(i) Non-payment and less payment of
coal mines bonus.

(i1) Non-issue of bonus cards.

Setting up industries in Madhubanl and
Palamau, Bihar

1006. SHRI BHOGENDRA JHA:
Will the Minister of INDUSTRY be
pleased to refer to the reply given to un-
starred question No. 630 on 24 February,
1982 resgarding setting up of industries
in Madhubani and Palamau, Bihar and.
state:

(a) whether task force has completed
its work for projecis with linkages with
ancillary and small scale industries as
part of the nucleus plant for Madhubani
ang Palamau districts in Bihar;

(b) if <o, detailg thereof including the
specific time schedule; and

(c) what par; ig assigned to public and
private sectors, medium small, mini and
cottage sectors including those for self-
employment in thig project?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES (SHRI
NARAYAN DATT TIWARI): (a) to
(c). The repor; submitted by the Task
Force on Madhubani and Palamau I8
under examination of the Government.
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